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188.  SHRI BHARTRUHARI MAHTAB: 

SHRI RAJESH NARANBHAI CHUDASAMA: 
SHRI PRADEEP KUMAR SINGH: 
SHRI DINESHBHAI MAKWANA: 
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SHRI BIDYUT BARAN MAHATO: 
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DR. HEMANT VISHNU SAVARA: 
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Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to state 
 
(a)  the total number of enterprises registered on the Udyam Registration and Udyam Assist 
platforms as of December 2025, State-wise including Maharashtra; 
 
(b)  the steps taken to ensure better outreach and support to tribal and women entrepreneurs to 
ensure their participation in the Udyam Registration process and to avail benefits of Government 
schemes particularly in Palghar district of Maharashtra; 
 
(c)  the details of the revised Micro, Small and Medium Enterprises (MSMEs) classification 
criteria announced in Budget 2025-26, including the enhanced investment and turnover limits; 
 
(d)  the expected impact of the revised classification on inclusion of more enterprises within the 
MSME ambit and their access to benefits; 
 
(e)  the district-wise details of the registered units under MSMEs in Rajasthan including the 
Bhilwara Lok Sabha Constituency; and 
 
(f)  the digital initiatives undertaken to simplify registration and compliance processes for 
MSMEs?  
 

ANSWER 
 

MINISTER OF STATE FOR MICRO, SMALL AND MEDIUM ENTERPRISES 
(SUSHRI SHOBHA KARANDLAJE) 

 
(a):  The details of enterprises registered on the Udyam Registration Portal (URP) and Udyam 
Assist Platform (UAP) as of 31st December 2025, State-wise, including State of Maharashtra are 
given at ‘Annexure-I’ 
 
(b): A number of steps are being taken to ensure better outreach and support to tribal and women 
entrepreneurs for facilitating their registration on Udyam Registration Portal and enabling them to 
avail benefits of Government schemes across all the States of the country, including Maharashtra 
and the Palghar district. These includes awareness programmes, registration camps, hand holding 
support through Ministry of MSME’s field offices and Common Service Centers(CSCs), 
coordination with State Governments and Local Bodies. In addition under National SC/ST Hub 
Scheme of the Ministry of MSME support to the SC/ST owned enterprises is provided. 
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(c) and (d):  The revised criteria of classification of Micro, Small and Medium Enterprises 
(MSMEs) was announced in Budget 2025-26, with enhanced investment and turnover limits as 
mentioned below: 
 

 
Classification 

Investment 
(Rs in Crore) 

Turnover 
(Rs in Crore) 

Previous Revised Previous Revised 

Micro Enterprise 1 2.5 5 10 

Small Enterprise 10 25 50 100 

Medium Enterprise 50 125 250 500 

 
For achieving higher efficiencies of scale, technological upgradation and better access to 

capital, the investment and turnover limits for classification of MSMEs was enhanced. The 
enhanced re-classification limits of Investment and Turnover safeguards the benefits intended 
exclusively for micro enterprises.  
 
(e):  The district-wise details of the registered MSMEs in Rajasthan, including the Bhilwara Lok 
Sabha Constituency are given at ‘Annexure-II’. 

(f):  The revised definition of MSMEs, based on the twin criteria of investment and turnover, 
was adopted in 2020 and Notification S.O. 2119(E) dated 26.06.2020 was issued. To facilitate the 
enterprises and promote Ease of doing Business, Udyam Registration Portal was launched for 
registration of an enterprise on 01.07.2020. Udyam registration process is voluntary, fully online, 
free, paperless and based on self-declaration. No documents or proof are required to be uploaded for 
registering on Udyam Registration Portal. Aadhaar Number and PAN is enough for registration. 
Authentication of Udyam Registration is being done by online verification of Aadhaar through 
OTP.  Any number of activities including manufacturing or service or both may be specified or 
added in one Registration based on self declaration. The process is fully automated and there is no 
human intervention involved at the end of the Ministry. Further, initiatives like Champions Portal 
and Online Dispute Resolution (ODR) Portal have also been taken to support MSMEs and simplify 
compliance process.  
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Annexure-I 

Annexure referred to in reply to part (a) of the Lok Sabha unstarred question no. 188 for answer on 
29.01.2026. 

State Wise details of MSMEs registered on Udyam Registration Portal &Udyam Assist 
Platform (UAP)  

Since 01/07/2020 to 31/12/2025 
Sl. No. State Total 

1 Andaman and Nicobar Islands                21,304  
2 Andhra Pradesh          37,30,420  
3 Arunachal Pradesh                45,700  
4 Assam          14,08,993  
5 Bihar          40,26,392  
6 Chandigarh                76,982  
7 Chhattisgarh          12,78,375  
8 Delhi          13,69,330  
9 Goa            1,25,506  

10 Gujarat          41,62,294  
11 Haryana          18,96,164  
12 Himachal Pradesh            3,27,300  
13 Jammu and Kashmir            8,02,511  
14 Jharkhand          14,77,633  
15 Karnataka          47,65,355  
16 Kerala          17,66,147  
17 Ladakh                19,590  
18 Lakshadweep                  2,398  
19 Madhya Pradesh          45,77,924  
20 Maharashtra          96,55,164  
21 Manipur            1,69,355  
22 Meghalaya                67,974  
23 Mizoram                49,756  
24 Nagaland                71,285  
25 Odisha          22,91,239  
26 Puducherry            1,04,713  
27 Punjab          20,40,646  
28 Rajasthan          41,98,176  
29 Sikkim                34,398  
30 Tamil nadu          59,32,903  
31 Telangana          36,28,324  

32 Dadra & Nagar Haveli and Daman &  
Diu                33,986  

33 Tripura            3,03,585  
34 Uttar Pradesh          80,43,602  
35 Uttarakhand            6,10,361  
36 West Bengal          50,80,154  

  Total:-      7,41,95,939  
Source: Udyam Registration Portal  

 

 



Annexure -II 

Annexure referred to in reply to part (e) of the Lok Sabha unstarred question no. 188 for answer on 
29.01.2026. 

District wise MSMEs registered on URP & UAP in the State of Rajasthan 
 Since 01/07/2020 to 31/12/2025  

Sl. No. District MSME Registered 
1 Ajmer           2,23,017  
2 Alwar           2,06,025  
3 Balotra                 8,833  
4 Banswara              70,824  
5 Baran              55,378  
6 Barmer              94,107  
7 Beawar              11,833  
8 Bharatpur              82,913  
9 Bhilwara 1,82,411  
10 Bikaner           1,63,381  
11 Bundi              66,870  
12 Chittorgarh           1,00,585  
13 Churu           1,12,023  
14 Dausa              83,497  
15 Deeg                 6,160  
16 Dholpur              34,882  
17 DidwanaKuchaman              16,101  
18 Dungarpur              57,607  
19 Ganganagar           1,36,982  
20 Hanumangarh           1,06,322  
21 Jaipur           7,16,100  
22 Jaisalmer              34,573  
23 Jalore              56,839  
24 Jhalawar              75,738  
25 Jhunjhunu           1,15,331  
26 Jodhpur           2,44,244  
27 Karauli              42,852  
28 Khairthal-Tijara                 7,972  
29 Kota           1,60,391  
30 Kotputli-Behror              12,619  
31 Nagaur           1,62,449  
32 Pali           1,16,238  
33 Phalodi                 6,911  
34 Pratapgarh              36,813  
35 Rajsamand              70,858  
36 Salumbar                 3,627  
37 Sawai Madhopur              55,067  
38 Sikar           1,65,953  
39 Sirohi              47,828  
40 Tonk              78,704  
41 Udaipur           1,67,318  
 Total        41,98,176  
Source: Udyam Registration Portal   


